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redraw  due  to  quorum not  available,  rejection  of  candidates  during  Field  Verification

of Credentials  (FVC) etc.  Once  the  candidate  gets  rejected during  FVC  then  re­draw

has  to  be  conducted.  This  process  goes  on  till  all  the  eligible  candidates  for  draw

are  exhausted.

5 KG. LPG Cylinder Scheme

2601. SHRI  MOHD. ALI  KHAN:

SHRIMATI T. RATNA BAI:

Will  the Minister  of  PETROLEUM AND NATURAL  GAS be  pleased  to  state:

(a) whether  Government has  launched  5  kg.  LPG  cylinder  scheme;  and

(b) if  so,  the  details  thereof  and  the  response  received,  so  far?

THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  PETROLEUM  AND

NATURAL  GAS  (SHRIMATI  PANABAKA  LAKSHMI):  (a)  and  (b) Government  has

allowed  the  sale  of  5  Kg  LPG  cylinder  with/without  Domestic  Pressure  Regulator

(DPR)  through  Public Sector  Oil Marketing  Companies  (OMCs) Retail  Outlets,  which

are  accessible  to  all  and  are  open  for  longer  hours. As  on  date  the  scheme  is  under

operation  in  the  cities  of  Bangalore,  Chennai,  Delhi,  Kolkata,  Mumbai,  Hyderabad,

Surat,  Baroda, Ahmedabad,  Raipur  and  Indore  from  39  outlets.

The  LPG  sold  under  the  scheme  is  called  Free Trade  LPG  (FTL). At  the  time

of  first  sale  cost  of  equipment  (DPR  plus  cylinder),  cost  of  product  at  prevailing

Non­domestic  5  Kg  cylinders  price  and  administrative  charges  is  payable.  At  the

time  of  subsequent  refill  only  the  cost  of  product  is  payable.

As  on  11.02.2014,  OMCs  have  enrolled  2101  new customers  and  refilled  800

cylinders  and  have  received  4497  enquiries.

Introduction of B.Sc (Health Community) Course

2602. DR.  PRADEEP  KUMAR BALMUCHU:  Will  the MINISTER OF  HEALTH

AND  FAMILY WELFARE be  pleased  to  state:

(a) whether  it  is a  fact  that  Government  is  planning  to  introduce B.Sc  (Health

Community)  Course;

(b) if  so,  the  details  thereof;

(c) whether  it  is  also  a  fact  that  Indian  Medical  Association  (IMA),  the


